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VlolxtkHi of MKTP Act by certain 
Companies

2260, SHRIMATI PRAMII*A DAN- 
DAVATE: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS 
be pleased to refer to he reply given 
to Unstarred Question No. 4914 on 
24th March, i981 regarding violation 
of MRTP act by certain companies 
and state:

(a) whether the inspection reports 
{made under section 209A of the Com. 
panies Act, 1950 for non-compliance 
of sections 204̂  205A, 383A) have been 
pursued;

(b) whether the replies have been 
received from companies;

(c) if so, what action has been 
taken; and

(d ) details thereof?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRl 
P. SHIV SHANKAR): Whereas, the
question No. 4914 of 24-3-81 related to 
three MRTP houses Viz., Hindustan 
Lever Ltd., ITC Ltd., and Britanii) 
Biscuit Co. Ltd., it is presumed that 
the present question is only in relation 
to M/s. Hindustan Lever Ltd., as the 
charges of non-compliance of provision 
Of Sections 204, 205A and 383A referr-
ed to in the earlier question were 
made only with reference to the said 
company. The following reply is 
based on this presumption: —

(a) and (b ). Yes, Sir,

(c) and Cd). After considering the 
explanation furnished by the company, 
the charges relating to contravention 
Of Sections 204 and 383A of the Com-
panies Act were propped in consulta-
tion with the Deportment of Legal 
Affairs, As regards the matter relat-
ing to Section 205A of the Companies 
Act, further clarifications have been 
nought for from the company through 
the Registrar of Companies, Maha-
rashtra and the same are awaited.
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